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(c) and (d). 18 companies have been
received against the distributor during No-
vember and till 15th December, 1983
mainly on account of delayed refil sup-
plies and rude behaviour, One complaint
has been against receipt of under-weight
cylinder and necessary corgective action
has been taken and compensation has been
paid to the customer on proportionalte
basis based on his past consumption.

Press Conference adressed by a Senior
Officer of DAVP

2887. SHRI KALRAJ MISHRA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have received
information fo the effect that a senmior
officer of DAVP has addressed unautho-
rised Prgss Conferences at Calcutta and
Poona and criticised Government policies;
and

Setting up of Radio Station in Andhra
Pradesh

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEP-
ARTMENT OF PARLIAMENTARY AF-
FAIRS (SHRI MALLIKARJUN): (a)
and (b) Reports appearing in a session of
the Press that an officer of the Directorate
of Advertising and Visual Publicity had
attended meetings of some Press Associa-
tions have come to the notice of Govern-
ment and are being looked into.

Seting up of Radio Stations in Aadhra
Pradesh
2888. SHRI 'RAYAPATI SAMBA
SIVA RAO: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:
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(a) what are the names of the places

where Radio Stations are proposed to be

set up in Andhra Pradesh during the cur-

rent financial year;

(b) whether there is any proposal under

Government’s consideration to increase

- the covering rangs of the Vijayawada
Radio Station; :

(c) if so, what are the details in this
regard;

(d) whether it is a fact that the trans-
mission tower of Vijayawada Radio Station
was severly damaged during the 1977 cy-
clone in Andhra Pradesh; and

(e) if so, what remedial steps Govern-
ment have taken in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEP-
APARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI MALLIKARIUN): (a)
A 100 KW MW transmitter has been in-
stalled at AIR, Cuddapah during the cur-
rent financial year, Work has also started

#on a new local Radio Station of 1 KW
MW to be set up at Adilabad.

(b) No, Sir.
(¢) Does not arise.

(d) and (e). Two masts of AIR station,
Vijayawada were damaged during the cy-
clone of 1977. These were replaced and
the station is functioning satisfactorily on
the replaced omnes.

Kamani Eongineering Company T.1d.

2889, SHRI R. R. MORARKA: Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to state:

(a) what are the changes, if any, mad.
in the Management Committee of Kamani
Engineering Company Limited;

(b) what are the reasons and justifica-
tion for the change; and

(¢) what is the share-holding of diffs-
rent groups in the management incloding
the financial institutions?



